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two are operating in Pepsu with "headquar-
ters at Patiala and Kapurthaia.

(c) 1955-56—

“State  Gentral  Stateex-  Total

assistance  penditure
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Rs. Rs. Rs,
Punjab . 13,06,690 8,72,965 21,79,655
Papsu 3,44,695 2.43,332 588,027

1956-57 (upto June, 1956)—
Punjab . 6,94,956 1,39,988 8,34,944

Pepsu 3,29,301 (Information is
being collected
and will be laid
on the Table of
the Lok Sabha
when received).

Over-bridge at Fazilka
Sardar Igbal Singh:
7"’-{Smm Akarpuri:

Will the Minister of Rallways be
pleased to state:

(8) whether Government have re-
ceived any memorandum from the public
of Fazilkain Punjab State for construction
of a railway over-bridge at the Railway
Station; and

(b) if so, the action taken thereon?
The Deputy Minister of Rallways
and 'l'ranlﬁort (Shri san): (2) al:lcl
(b). Nosuch memorandum from the public
of Fazilka been received. However,
enquiries msde in the matter reveal that
the tra ffic on the section is hot so much.
as would cause inconvenience to the public.
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Forest Labour Co-operative Socleties

712. Shri Bheekha Bhal: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of Forest Labour Co-
rative Societies envisaged in the Second
ive Year Plan; and

(b) the concessions, if any, given to
such societies?
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The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) In the Second
Five Year Plan no provision has been speci-
fically made for development of Forest
Labour Cooperative Societies.

(b) Does not arise.
Central Teactor Organisation

713. Shri S. K. Razmi: Will the
Minister of Food and Agriculture be
pleased to state

(a) the area of jungle lani reclaim-
ed in Sultanpur Farm at Bhopal by
the Central Tractor Organisation;

(b) whether any labourers were
employed for this reclamation through
contractors;

(c) if so, the amount of money paid
to the contractors; and

(d) the mode of disposal of the wood
recovered from the reclamation operations ?

The Minister of Agriculture (Dr.
P, 8. Deshmukh): (a) 8826 arces.

(b) No.
(c) Does not arise,
(d) Disposal was arranged through

private contractors on payment of royalty
on the basis of tenders.

Sultanpur Farm

714. Shri S. K. Razmi: Will the
Minister of Food and Agriculture be
pleased to state the area of land at the
Sultanpur Farm in Bhopal State,
which  yielded a produce of 3,400
maunds in the Rabi harvest of 19547

The Minister of Agriculture (Dr.
P. S. Deshmukh): Total area 1204 acres
consisting of §37 acres under wheat, 662
acr:s under gram and § acres under pea,

Settl at of Landless
ettlement o L Agricultural

715. Shri S. K. Razmi: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether a Scheme drawn out in
1953 to resettle 1,000 families of land-
less agricultural workers at Sultanpur
i::ml Bhopal State, was modified in 1955;
a

(b) the reasons therefor ?

The Minister of Agriculture (Dr.
P. 8. Deshmukh): (a) Yes,

(b) The main reasons for modifying
the scheme were —

(i) the unwillingness on the part of
landless labourers to settle down
on the Farm oan the terms offered
under the original scheme;





